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teachers, grades were revised to 550— 
9001 on 4th January, 1973. Similarly 
for principals the grades were fur­
ther enhanced to 1100-—1600 with 
effect from 1st January. 1973. As 
you know in different sectors of our 
life there is a lot of demands for in­
creasing pay Even judges had gone 
out m procession demanding increas­
ed pay scales What I have stated m 
my substantive statement is that the 
whole thing can be discussed on a 
broad perspective, not by way of ad 
hoc revision; that is what 1  have sta­
ted As regards public schools, may 
I add tD your observation that I have 
studied m an ordinary government 
school and all my sons have studied 
in government schools
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SHRI C. N VISVANATHAN (Tiru- 
pattur) • Not of Janata party, Edu­
cation Minister of India.
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COMMITEE OF PRIVILEGES

F if t h  R e po r t

PROF. SAMAR GUHA; (Contai): 
I beg to present the Fourth Report 
(Hindi and English versions) of the 
Committee of Privileges.

COMMITTEE ON SUBORDINATE 
LEGISLATION
S ev en th  R eport

SHRI SOMNATH CHATTERJEE 
(Jadavpur)- I beg to present the 
Seventeenth Report (Hindi and Eng­
lish versions) of the Committee on 
Subordinate Legislation

PETITION RE INCREASE IN PRI­
CES DUE TO BUDGET PROPO­
SALS
SHRIMATI MOHSINA KIDWAI 

(AzamgarhV I beg to present a peti­
tion signed by Shrimati Tajdar Babar 
and others regarding increase in pri­
ces due to Budget proposals

ELECTION TO COMMITTEE

C en tr a l  C o m m it t e e  o f  T u b e r c u l o sis  
A s s o c ia t io n  o f  I n w a

THE MINISTER OF HEALTH AND 
FAMILY WELFARE (SHRI RABI 
RAY): I beg to move*

“That In pursuance of clause 3
(vii) (a) of the Rules and Regula­
tions of the Tuberculosis Associa­
tion of India, the members of this 
House do proceed to elect in such


